Declaration of Aszets and Lighilities

vear. XRRE .
ﬁawm/ éa%ﬁt .., son/daughterfwife of { fd/&b/x &#CL
e T T ST
service and presently working as ... (?/JICZ ..... ﬂ%ani /ﬁlaﬂ Mﬁw

give herein below the detajls of the assets (immovable, movable, bank balance, etc.) of

mysell, my spouse and dependants*:
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institutions and government dues:-

1 give herein beiow the details of my fabilities / overdues to public financial

[Note ; Please glve separate details tor each item)
| S, " Deseription Name & address of Bank / | Amount outstanding as |
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I hereby declare that the above details are true to the best of my

knowledge and belief.
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Mote: Please sign each page of the declaratinm Asset dec!aratlon form
must be in A4 size whi
in prescribed format.



